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Permimsion to Governmant empioyees

to make payments for DDA, fints

atter bap on House Beilding Advance
is Lifted

6386. SHRI D. B. CHANDRA
GOWDA: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether Government are aware
that a large number of ‘Government
servants in the capital are registered
with the D.D.A for allotment of flats
in the Middle-Income Group but are
unable to participate in the next draw
on account of ban on the sanction of
House Building Advances; and

(b) whether Government propose to
issue instructions to the D.D.A. to al-
low such of the Central Government
servants who are successful in the
draw to make cash-down payments
when ban on House-building leans is
lifted?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (3) Though
the ban on grant of House Building
Advances may mnot prevent Govern-
ment servants from participating in
the draw of lots, it mavy affect their
capacity to make cash-down payments
for the flats on aliotment.

(k) No decision has yet been taken,
Central Sanskrit Vidya Peethy in
Kerala

6587. SHRI VAYALAR RAVI: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Government are aware
that Trivandrum Sanskrit College is
the best place to establish a Central
Sanskrit Vidya Peetha in Kerala; and

(b) if so, what steps Government
have taken to establish such a centre
in that State?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION. SOCIAL
WELFARE AND IN THE DEPART-
MENT OF CULTURE (S8HRI D. I
YADAV): (a) and (b). A general pro-
posal to establish a Kendriva Sanskrit
Vidyapeetha in Xerala had been re-
ceived, Specific details regarding this
proposal are awaited from the State
Governments who have been reminded.

Demands of employees of Central
Marine Fisheries Resoarch Institute,
Cochin

6588. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government received
any charter of demands from the em-
ployees of the Central Marino Fishe-
ries Research Institute, Cochin; and

(b) if so, the main poinis thereof
and the action Government nave taken
or propose to take thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) and
(b) No charter of demands has been
received, but representations have
heen received from the eniployees of
various categories of the Central
Marine Fisheries Research Irstitute,
Cochin for revising the pay scales from
Ist July, 1039 on the hbasis of the re-
commendations of the Second Pay
Commission and also for rectifying
some anomalies in the fixation of pay
on the basis of the recommendations of
the Third Pay Commission.

It has not been found tn be practi-
cable to go into the question of revi-
sion of the pay scales from 1st July,
1959. The introduction of uniform
scales of pay for all scientific and
techrtical posts in  the Institutes on
the basis of the recommendations of
the Third Pay Commission is, how-
ever, receiving attention of the Indian
Council of Agricultural Research and
action to rectify any anomalies pre-
senily obtalned in the scales of pay is:
heing taken.





